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Petition(s) for Special Leave to Appeal (G vil) No.15386/2004

(From the judgment and order dated 06/05/2004 in AFO 421/2002
of The H GH COURT OF GUIARAT AT AHVEDABAD)

AJENDRAPRASADJI NARENDRAPRASADJI PANDEY Petitioner (s)
VERSUS

SWAM K. NARAYANDASJI & ORS. Respondent (s)

( Wth Appln(s). for c/delay in filing counter affidavit and
exenption fromfiling c/c of the inpugned Judgnent and exenption
fromfiling OT. and permission to file Volume-11 and with
payer for interimrelief )

W TH SLP(C) No. 16128/ 2004(PH) - (Wth appln.(s) for exenption from
filing OT. and c/delay in filing counter affidavit and exenption
fromfiling OT. and permission to file counter affidavit and
permi ssion to file addl. docunments and with prayer for interim
relief)

SLP(C) No. 17836/ 2004(PH) - (Wth appln.(s) for c/delay in filing
counter affidavit and with prayer for interimrelief)

Dat e: 02/05/2005 These Petitions were called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE C. K. THAKKER

For Petitioner (s)M. Harish N Salve, Sr.Adv.
in SLP(C)15386M . S.B. Vakil, Sr.Adv.

Hasnukh Pari kh, Adv.

P. H. Parekh, Adv.

Hemang Pari kh, Adv.

Shakun Sharnma, Adv.

Meenakshi Roy, Adv.
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SLP(C) 16128M . S.B. Vakil, Sr.Adv.
E.C. Agrawal a, Adv.
Mahesh Agarwal, Adv.
Ri shi Agrawal , Adv.
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SLP(C)17836M . C. A Sundaram Sr. Adv.
B.V. Desai, Adv.
H M Parekh, Adv.
H. H. Parekh, Adv.
Sanj eev Kr. Singh, Adv.
Pradeep Kr. Malik, Adv.
Sheenam Par wanda, Adv.
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For Respondent (s)M. K. Parasaran, Sr.Adv.
1M . K K. Venugopal, Sr.Adv.
Ashok K. Desai, Sr.Adv.

Ani p Sacht hey, Adv.

Hari N. P. Raval, Adv.

P. G Desai, Adv.

M ugen Purohit, Adv.
Shriniwas R Khal ap, Adv.
E. Venu Kumar, Adv.

H.  Ahnadi, Adv.

Pradeep Ranjan Tiwari, Adv.

J.S. Wad, Adv.

Ashi sh Wad, Adv.

Sur abhi Madan, Adv.

r Ms. J.S. Wad & Co., Advs.
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UPON hearing counsel the Court nade the foll ow ng

ORDER
M. Ashok H. Desai, |earned senior counsel resuned his argunents at 2.00 p.m and concl uded at
3.00 p.m Thereafter, M. C A Sundaram |earned senior counsel made his subm ssions till 3.
15 p.m Then, M. Harish N Salve, |earned senior counsel started his argunents and concl uded
at 4.00 p.m After that, M. S.B. Vakil, learned senior counsel nmade his subm ssions for fiv

e m nutes.
After hearing | earned counsel for the parties at length, the court reserved its judgnent.

Sarita (Madhu Saxena)
Court Master



